CENTRAL ACMINISTRATIVE TRIBUNAL, JABALPUR BEZNCH
CIRCUIT COURT SITTING AT INDORE
Original Application No., 971 of 2004

Indore, this the 13th day of January, 2005

Hon'ble Shri M.P. Singh, Vice Chairman
Hon'ble Shri Madan Mohan, Judicial Merber

Ashok Joshi, $/o, Baburao Joshi. «es« Applicant
(By Advocate - None)

Versus

General Manager, Bank Note
Press, Dewas,

and 3 others. e Respondents

ORDER (Oral)

_-—-

By M.P. Singh, Vice Chairman -

In this case the Registry has pointed out certain
defects which has not yet been removed by the learned counsel
for the applicant. Today the learned counsel for the
applicant is not present. ©n 11.1.2005 the ‘learned:codunsel
for the applicant stated that he wili remove the defects
during the course of the day. It appears that the applicant
is not interested in prosecuting this case and accordingly

this Original Application is dismissed in default.

(Madan Mohan) (M.P. Singh)
Judicial Menber Vice Chairman
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